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(vil) NEED 7O REDUCE AIR FARE
BETWEEN AGARTALA AND
CALCUTTA.

SHRI AJOY BISWAS (Tripura
West) © Mr, Depurv-Speaker
Sir, I am drawing the attention
of the House 1o the probelm of
air link between  Tripura and the
rest of thecountrv. Recently, the
‘entral Government has enhanced
the air fare from Agartala to Cal-
cutta  along with other parts of
the country, Now the air fare
between Agartala and Calcutta is
Rs, 228/-

A few years back, the rate was
only Rs. 84/- and, within a short

time, the rate is increased so rapidly
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that it has become unbearable for th®
people of Tripura where 83 per
cent of the population are living
below the poverty line. Sir, you
know that Tripura is situated in
the remotest corner of the country
and air link is the main means of
transport with the rest of India,
The people have to depend upon
the air link to go outside of the State
for medical treatment and other
purposes and air travel is essential
and not a luxury to the people of
Tripura. The people of other parts
of the country can avail of the rail-
way and other modes of transport.
But in the case of Tripura, these
facilities are almost  absent,

In veiw of the above, I urge
the Government to reconsider the
decision and exempt the recent
increase  in air fare for Tripura
and North Eastern Region and in-
troduce a cheaper service between
Acartala  and Caleutta os it existed
previously.

I demand  that the Minister
concerned  mav make a statement
in the House about the decision of
the Government as early s possible,

(ix) STARTING OF MURADABAD,
DeELHI EXPRESS TRAIN FROM
BAREILLY AT 6.00 A.M.
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